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Help to ONGC for KG deep water project

126. SHRI S. THANGAVELU: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether it is a fact that the KG-DWN-982 is going to test ONGC's ability to
undertake deep water project which is more difficult and expensive than the shallow
water projects the firm has managed in the past;

(b) if so, the details thereof, and

(c) whether it is also a fact that the ONGC expects Government support in this
regard as this is the only big ticket hydrocarbons project in the country just because
it is unviable at current prices and if so, the details thercof?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (c) KG-DWN-98/2 is
a deep water block. Exploitation of oil and gas from deep water fields is far more
challenging and more capital intensive as compared to exploitation from shallow water
fields. ONGC plans to develop KG-DWN-98/2 by using latest state of art offshore
technologies, phased development through cluster approach, cost optimization etc.

Government and DGH provide necessary facilitation to all the operators as per
the provisions of Production Sharing Contract.

Increase in prices of subsidized LPG cylinders

127. SHRI RAMDAS ATHAWALE: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(@) whether it is a fact that the prices of subsidized LPG cylinders are increasing

every month for the last six months without announcing on media/newspapers;
(b) if so, the reasons therefor, and

(¢c) whether Government has not made any mechanism to control the prices of
LPG cylinders?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (c) After launch of
DBTL, its consumers get the Domestic LPG cylinders at market determined price,
which is revised by Public Sector Oil Marketing Companies as per international price
of LPG and market conditions. However,in order to protect the consumers from the
fluctuations in the prices in the international market, the Government continues to
modulate the subsidized retail selling price of domestic LPG and its basic price has
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not been increased since 25th June 2011. Accordingly, subsidy is directly credited
into the bank accounts of LPG consumers. The details of market determined price
of domestic LPG and its subsidized retail selling price to the consumer during last

six months is given below:

Month/Year Market determined price  Subsidized retail selling
of 14.2 kg domestic LPG price (effective price
cylinder at Delhi to consumer upto 12

cylinders per consumer

per annum)
September, 2015 517.50 417.82
October, 2015 545.00 417.82
November, 2015 606.50 417.82
December, 2015 608.00 419.26*
January, 2016 657.50 419.33*
February, 2016 575.00 419.22%*

*Changes due to revision in LPG distributor commission
Retail facility of petrol and gas to panchayats

+128. SHRI RAM NATH THAKUR: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether it is a fact that Government has resolved to provide facility of sale
of diesel, petrol and gas in retail to all the Panchayats of the country;

(b) if so, the details thereof, and

(c) the details and number of Panchayats in the country wherein this facility
has been provided or gas agency has been sanctioned, so far?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (¢) Oil Marketing
Companies (OMCs) have informed that expansion of Retail Outlet sales network is
a continuous process to ensure adequate availability of motoring fuels like petrol and
diesel throughout the country. Retail Outlets are being set up by them at identified
locations based on field survey and feasibility studies. Locations found to be having
sufficient potential and which are economically viable are rostered in the Marketing
Plans for setting up Retail Outlets. Accordingly, Rural Retails Outlets/Kisan Seva Kendras

T Original notice of the question was received in Hindi.



